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BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No.126 of 2023(SZ) 

 

In the matter of 

1. K. Saravanan, 

   No, 30, UrurKuppam, 

   Besant Nagar, 

   Chennai – 600 090. 

2. M. Yuvadeepam, 

   B2, Ramaniyam Marvel, 

   Seshadripuram, 

    1st Main Road, 

   Velachery, 

   Chennai – 600 042. 

           …Applicant(s) 

       Versus 

1. The Tamil Nadu Coastal Zone Management Authority, 

   No, 1, Jeenis Road, 

   Panagal Building, 

   Ground Floor, Saidapet, 

   Chennai – 600 015. 

2.  The Tami Nadu State Highways Department, 

    CKICP Complex, HRS Campus, 

     No.76, Sardar Petal Road, 

     Guindy, Chennai – 600 015. 

3.  KNR Constructions Limited, 

    SF No. 162/3A1, Kalyanapuram Village, 

    Chetpet Taluk, 

     Thiruvannamalai – 606 601. 

4. The Additional Chief Secretary, 

     Highways and Minor ports Department, 

   Chennai.         …Respondents(s) 
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Report filed by the 1st Respondent - TNCZMA
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Date: 17.04.2024
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